$I TEM NO. 47 COURT NO. 5 SECTION | X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).20393/2005

(From the judgnent and or der dat ed 20. 4. 2005 in WP  No. 2521/ 2005 of
e HGH COURT OF

BOVBAY)

DEFI ANCE KNI TTI NG | NDUSTRI ES PVT. LTD. Petitioner(s)
VERSUS

JAY ARTS Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 11/08/ 2006 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE ARI JI T PASAYAT

HON BLE MR JUSTICE LOKESHWAR SI NGH PANTA
For Petitioner(s) M. C. A SUndram Sr. Adv.

M. Mahesh Agarwal , Adv.
M. Rishi Agrawal a, Adv.
M. E.C Agrawal a, Adv.
MR

Dhrupad Kashyap, Adv.

For Respondent(s) M. V.A Bobde, Sr. Adv.
M. Nikhil M Sakhardande, Adv.
M. N ranjan Pandit, Adv.

M s. Rekha Pal | i, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

th



Argument s hear d.

Judgment reserved.

(Shashi Sareen) (Vijay Aggarwal

Court Master Court Master



